ITEM NO.44 COURT NO.2 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 7466/2023

T.S. MURALI Appellant (s)
VERSUS

SARVESH KASHYAP & ANR. Respondent(s)

(IA No0.230597/2023-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.230596/2023-EX-PARTE STAY and IA No.230598/2023-
EXEMPTION FROM FILING O.T. )

Date : 10-05-2024 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE DIPANKAR DATTA

For Appellant(s) Mr. Salman Khurshid, Sr. Adv.
Ms. Maneka Guruswamy, Sr. Adv.
Mr. Apoorv Agarwal, Adv.
Mr. Vaibhav Manu Srivastava, AOR
Mr. Manav Goyal, Adv.
Ms. Vaishnavi Prakash, Adv.
Ms. Ritika Prasad, Adv.
Ms. Jyoti Singh, Adv.
Mr. Lokesh Bhambhani, Adv.

For Respondent(s) Mr. Sameer Rastogi, Adv.
Mr. Arun Kumar, Adv.

Mr. Pankaj Kumar, AOR

Mr. K M Nataraj, A.S.G.

Mr. Mukesh Kumar Maroria, AOR
Mr. Saurav Roy, Adv.

Ms. Bani Dikshit, Adv.

Mr. Anuj Srinivas Udupa, Adv.
Mr. Aditya Kashyap, Adv.

UPON hearing the counsel, the Court made the following
ORDER

Re-list for final hearing/disposal on a non miscellaneous day

swaserevtiie week commencing 09.09.2024.
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